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No. 28 0r 2004

[24th Decemberl;‘ 2004] 2

An Actto repeal the Spec1al Tnbunals (Supplementary Prows1ons) Act, 1946

Be it enacted by Parlrament in the Flfty frfth Year ofthe Republlc ofIndra as‘,‘ -

B ‘follows —_ A
Short title, . Y Thls Act may be called the Specral Trrbunals (Supplementary Erovrsrons)
e RepealAct 2004 ,
" Repeal of Act 2. The Special Trlbunals (Supplementary Prov1srons) Act 1946 is hereby repealed.
26 of 1946. . ) .
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